NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 22.06.2021 (TUESDAY)

COURT —1II (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Invest Assets Securitisation & Harsh Garg Manish Jain
(Ins) No. 556 of Reconstruction Pvt. Ltd.
2020 Vs.
Girnar Fibers Ltd.
2. Comp. App. (AT) | Ramjee Power Construction Ltd. Pandey Sangeet Rai | Akash Sharma
(Ins) No. 596 of | Vs. Saurabh Jain
2020 Jharkhand Urja Sancharan Nigam Ltd.
Part Heard
3. Comp. App. (AT) | Anjana Sanghi & Ors. Anirudh Wadhwa Yogesh Jagia-R1,
No. 34 of 2020 Vs. R5 & R9
Gireesh Kumar Sanghi & Ors. Rajbhushan Shinde-
Part Heard R10
Aayushi Khazanchi-
R11
Vinod Chaurasia-IRP
4. Competition App. | Textile Consumers Foundation M M Sharma Samar Bansal-R1
(AT) No. 11 of Vs. Nisha Kaur Uberoi-
2020 Competition Commission of India & R2
Anr.
With
5. Competition App. | Grasim Industries Ltd. Nisha Kaur Uberoi Bulbuli Richong-R1
(AT) No. 13 of Vs. M. M. Sharma-R2
2020 & I.A. No. Competition Commission of India &
36, 44 & 47 of Anr.
2020
For Admission (After Notice)
6. Comp. App (AT) | S.P. Coal Resources Pvt Ltd. Goutham Shivshankar| Yugank Goel-R2
(Ins) No. 850 of | Vs. Supriya Jain-RP
2019 Indus FILA Ltd & Ors.
7. Comp. App. (AT) | Sepset Real Estate Ltd. Sumesh Dhawan Akshay Sharma
(Ins) No. 261 of | Vs.
2021 Kushal Chandra sharma




(Ins) No. 339 of
2021

Vs.
JM Financial Asset Reconstruction
Company Ltd.

8. Comp. App. (AT) | The Deputy Commissioner Nitya Sharma Kiran Shah-RP
(Ins) No. 328 of Division — VII, Central GST,
2021 Ahmedabad South
Vs.
Kiran Shah, Resolution Professional
Chartered Accountant
9. Comp. App. (AT) | Howrah Mills Company Ltd. Hasan Murtaza Smriti Churiwal

For Hearing

10. | Comp. App. (AT) | Prakash Chandra Kapoor & Anr. Meenakshi Rawat Sumesh Dhawan-R1
(Ins) No. 140 of Vs. Chetan Kapadia-R2
2021 Vijay Kumar lyer Vijay Kumar lyer
Liquidator & Anr. Ankita Bajpai
With
11. | Comp. App. (AT) | PGI GMBH Playglobal International Swaroop George Nakul Sachdeva-R1
(Ins) No. 165 of Vs. Vatsala Kak
2021 Vijay Kumar V. Iyer Aakarshan Sahay
Liquidator of Bharati Defence and Sumesh Dhawan
Infrastructure Ltd. & Anr. Nakul Sachdeva-R1
Ankita Bajpai
With
12. | Comp. App. (AT) | Bharatiya Kamgar Sena Workmen Meenakshi Rawat Aakarshan Sahay-R1
(Ins) No. 243 of Union of BDIL Karan Khanna-R2
2021 Vs. Vatshla Kak
Vijay Kumar Iyer, (Liquidator) & Anr. Anshu Mathkar
Karan Khann-R2
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar
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